FORMA
| PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptey Board of
Process) Regulations, 2017
FOR THE ATTENTION OF THE STAKE HOLDERS OF
FONG'S TECHNICAL SERVICES PRIVATE LIMITED

India {Voluntary

Liguidation

1. Name of Corporate Person Fong's Technical Services Priy

ate Limited

{ Date of Incorporation of Corporate

22" May, 2006
Person

Authority Under which corporate ROC f}éi?‘gz

Person is incorporated /Registered

Corporate Identity Number Limited
Liability identity of corporate Person

U93081DL2006PTC 149060

Address of the registered office and
principal office {if any) of corporate
Person

H.No. 46 1st Floor, Bali Nagar, Ramesh Nagar,
West Delhi, New Delhi, Dethi, India - 110015

Liguidation Commencement

16" October, 2025
Date Of Corporate Person

Contact Now 9971761073
Email. Pawan@vresolves.com

2018/11435

/.| Name, Address, Email Address, Name Pawan Kumar Agrawal
Telephone Number And Address: 401139, Second Floor
The Registration Number Of Chittaranjan Park New Delhi, National
The Liguidator Territory of Delhi-110019

Pocket-40,

Capital

fvpawanagrawal@gmail com
Regn No. IBBIIPA-001/IP-NDO8S52/2017-

8| Last Date For Submission Of Claims

14" November, 2025

Notice is hereby given that the FONG'S TECHNICAL SERVICES PRIVATE
has commenced voluntary liquidation on 16th day of October 2025,

called upon to submit a proof of thei
to the liquidator at the address mentioned against tem 7,
The financial creditors shall submit their proof of claims by electronic means
other stakeholders may subm
| means.

Submission of false or misleading proofs of claim shall attract penallies,

Name and Signature of the Liquidator:

Date 18.10.2075 fosoe bK &
T— : awan Kumar A
Place: New Delhi Yoi ?

LIMITED

The stakeholders of FONG'S TECHNICAL SERVICES PRIVATE LIMITED are hersby
Fclaims, on or before 14th day of November, 2025,

only. All

it the proof of claims in person, by post or by electronic

For Fong's Technical Services Private Limited

arawal

ol )

{PAWAN KUMAR GARWAL)
Regn No.. IBBIAPA-001/1P-NO0852/2017. 018711435
AFA No.. Valid upto: 31" December 2026
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PUBLIC ANNOUNCEMENT
(Under Rogulation 12 o the Insolveney and Bankruptey Boardof India
iquidation Process) Regulations, 2016)

FOR THE ATrENTIoN OF THE STAKEHOLDERS OF

M/S GARVIT INNOVATIVE PROMOTERS LTD.

DEVINSU TRADING LIMITED

(CIN:

L51900MH1985PLC036383)

Tpon o O T | |lsime, PARTICULARS Regd. Office: 102, Floor-10, Plot-220, Maker Chamber VI, Jamnalal Bajaj Marg, Nariman Point,
o - L
Moot omeler | fyme ot o i Shedis | :_.,T;:'; i W/s Garvit Innovalive Promoters Ltd. Contact No.: +91 22 4962 2754 + Email ID: devinsutrading@gmail.com - Website: www.devinsutrading.c
5 R 2. [Date of Incorporation of corporate[ 20.07.2010
N‘“" — Spenig Deblor > > of the Committee of Independent Dlrec(ors (“IDC") on the Open vaer to the Public Shareholders of
el o‘r:gg. "HIRING & 3 |Authority_under which Corporate| RoC Kanpur Dewnsu Trading Limited (‘Devinsu’/*Target Company’) un 26(7) of Board of India
iaE. | "*'"'E""mﬁmrl;:;' st Sany _“-;1-*‘”5‘ of Shares and 2011 and thereto (“SEBI (SAST)
ke it "LL",,:';:;S::U_ e 4 [Corporale Identiy No. / Limited| U70102UP2010PLCOA1399 Regulations, 2011")
25T Liabilty Identiication No. of Corporate| o Tom Sotoner 83055
ate ober 18,
it 'araioni o the sl dchurtisumant i wrstiebliin 5. |Address of the registered Office and| Plot No. 1, Ghiti Greater Noida, Gautam T c o - ———
it Vet indanraibaay s gowind Principal Office (f Any) of Corporate| Buddh Nagar, Utar Pradesh—203202. 2) | Name of the Target Company (“TC") Devinsu Trading Limited
r 3) | Details of the Open Offer pertaining to Target | The Open Offer is made by the Acquirer in terms of Regulations 3(1) and
6. [Date of Closure of Insolvency|29.08.2025 Company 4 of SEBI (SAST) Regulations, 2011 for acquisition of up to 1,63,800
Resolution Process fully paid-up equity shares having face value of 210 each representing
7 [Hauidation Commencement Date off 15.10.2025 26.00% of Voting Share Capital of the Target Company at a price of
8 [Name and Registration No. of the| Mr. Nirmal Kumar Bhesoni ¥ 350.00 per Equity Share from the Eligible Equlty Shareholders of the
INTEGRAL GOACH FACTORY, CHENN. insolvency ~ Professional acting as| IP Reg. No. Target Company in terms of SEBI (SAST) 2011.
Liouidator 1BBI/1PA-001/1P-PO010/2016-17/10016 4) | Name of the Acquirer Mr. Deniis Desai
B T iquidator, as| A-211, Ground Floor, GalinoT, Hardev Nagar, - - —
b i B KRS b B rcpimal eisteredvihthe Boare Burarl, Delhi-110084 5) | Name of the Manager to the Offer Mark Corporate Advisors Private Limited
o e e o ol uty'?;:m I-?r'-‘ wme e ol (10 [Address and email to be used for| 2A, Royal flats, Shipra Suncity, Indi (SEBI Reg. No-: INM000012128)
=] 1 ese fenders. Choeing and Opening fme tor . [Address and email used for| 2A, Royal flats, Shipra Suncity. Indirapuram, - n - - -
fendera e 1495 frs. Mg varsion. of beedar eoice m aiabie on webs correspondence with the iquidator | Ghaziabad U.P 201014 6) | Members of the C ttee of (i) Mr. Ajay Jain (DIN: 00685236) Chairman
WLl niny o e ar. com Directors (i) Ms. Disha Rajkumar Jain (DIN: 07716625) : Member
[ omtor o ros— Qe | g || [ [-25t e for submssion ofdams 15.11.2025 7) |IDC Member's relationship with the TC|IDC members are Independent Directors on the Board of the Target
T P FF CORRJGATED COVERTG e SRR, aw Tribunal, Prayagrai, (Director, equity s_hart?"s owned, any other %L‘)mp?‘ny, They_(:o not(ha:: a_nly equity hlzlding in((helTarge:‘Compz::y.
SHEET _ has Ton 7 10,0028 if any ey have ni;] tﬁr .?n ermlno any other contract nor have other
2 | arasaraye | EVELE BACHREET EUMBERTH. | with the Target Company.
RHL ‘their claims with proof on or before 15.11.2025 to the Liquidator at the address mentioned 8) | Trading in the equity shares/other securities | No trading in the Equity Shares of the Target Company has been done
1 L M T L e againstitem no. 10. Al of the TC by IDC Members by any of the IDC Members.
ONE BET OF ITEM ConS R TING. creditors may submit the ciaims with the proof in person, by post or by electronic means. 9) | IDC Member’s relationship with the Acquirer | Neither the IDC Members are Directors in companies where nominees
1| nzmsayy [OF FGH CAPACITY MOTULAR e | (Director, equlty shares owned, any other | of the Acquirer are acting as Director(s) nor are they having any
INTE GRATED PANTRY 1 Name and Signature of ||qum|m if any ip with the Acquirer in their personal
UGUIFMINT S
o 10) | Trading in the Equity Shares/other securities | Nil
3| ot R s By = TR pow Place: Noida (Nirmal Kumar Bhesoni) h
4| ctimrnn | S0 OF GAS Bk, PAPES VA RAKE BA5 Sate | (311 3035 I'M:ID.I:I.ZMS (Liguidator) of the Acquirer by IDC Members
4| 00308 | NOSE SUSPEMSKIN ERACKET 04 hos | 05.11.3005 1" on the Open offer, as to | IDC is of the view that Open Offer is fair and reasonable.
1o P Py whether the offer is fair and
i ks ik PUBLIC ANNOUNCEMENT i i iderati i i
A oo Temrl| | (Requston 14ofths nsovency and Bankcupty s ofncia (ouniay Licuition 12) | Summary of reasons for recommendation Irlejf::o mh;:" éiﬁi?. into consideration the following for making the
i 1 rocess) Regulations, 2017) -
3 0S| 0711 20 FOR THE ATTENTION OF THE STAKE HOLDERS OF IDC has reviewed (a) The Public Announcement (“PA”) dated July 09,
FONG'S TECHNICAL SERVICES PRIVATE LIMITED 2025 in connection with the Offer issued on behalf of the Acquirer; (b) The
10l aes |70 1| Name of Corporate Person Fong's Technical Services Private Limited Detailed Public Statement (‘DPS”) dated July 16, 2025; (c) Corrigendum
2] Date of Incorporation of Corporate | 22" May, 2006 to PA and DPS dated September 19, 2015; and (d) The Letter of Offer
T} BOGHE FRRAME COMPLETE Person ("LoF") dated October 10, 2025.
i Sibes |0tz | 3] :ulmmlyundevwmchc;rwfawed ROC Delhi Based on the review of PA, DPS, Corrigendum and LoF, the IDC
T erson s incorporated Registert is of the opinion that the Offer Price of Z 350.00 per equity share for
1l onzastre Farae M T P | ﬁ:g&fﬂﬁggzr‘%N"mhfz/L;m"w U93091DL2006PTC149060 public shareholders offered by the Acquirer (more than the highest
O ICFIM, & s Y ly of corporate Person price amongst the selective criteria mentioned under Justification
CORRIGENDUM Ko, 42 5| Address of the registered office and | H.No. 46 1st Floor, Bali Nagar, Ramesh Nagar,| of Offer Price) is in line with the regulation prescribed by SEBI under
- o principal office (if any) of corporate | West Delhi, New Delhi, Delhi, India - 110015 the Regulations and prima facie appears to be justified. However, the
wb;.;“;:-':"“":,‘;‘:":"" PN el e S e AR Person Public Shareholders should independently evaluate the Offer and take
T , - - — 6. Liquidation Commencement 16" October, 2025 informed decision in the matter.
ranae o) Extiing Vi Mol Weka Date Of Corporate Person 13) | Disclosure of Voting Pattern of IDC The recommendations were unanimously approved by the members of
T |z 13A02MmE I EIRGET 7 :a‘;neh Anu;less.bEem:‘w‘\é\ddrsss ?sane Pawgr;(gun;an\g;a;val Pocketd0, the IDC present at the meeting held on October 18, 2025.
- r oy elephone Number ress: 40/139, Second Floor Pocket40, - - p
e e The Registration Number OF Chitarajan Park New Delhi, National Capita | | 14)_| Details of Advisors, if any None
m.,.. REPE wibaita The Liquidator g'r‘\bl:g I‘:{o »D;g;:y&%‘% 15) | Any other matter(s) to be None
b7 B 10208 1 A1in0e Emai: Pawan@vresolves.com To the best of our knowledge and belief, after making proper enquiry, the i in or this
o ef ;“::'I‘;.‘:‘:‘:‘m': ;‘:"I‘":":r‘:lz"";:ﬁ' is, in all material respect, true and correct and not misleading, whether by omission of any information or otherwise,
,,.m_v,, of Gpecial EXQILMY Cetoria pd Docuronts. Fiease Regn No: IBBI/IPA-001/IP-P00852/2017- and includes all the information required to be disclosed by the Target Company under the SEBI (SAST) Regulations, 2011.
sfer Tindber Document for detsils in FIEPS webisin: 2018/11435
Defwions 0 unoeniakings and hodtion of Spesal condtion ||| 8] Last Date For Submission Of Glaims| 14" November, 2025 For and on behalf of
4 | 1250640 | ars Liemer oy Phasces rukar Tuesier Diociisant o cetus in The Committee of Independent Directors of
REPY wainiy Notice is hereby given that the FONG'S TECHNICAL SERVICES PRIVATE LIMITED Devinsu Trading Limited
O __ietfams T has commenced voluntary liquidation on 16th day of October 2025.
= 20 The stakeholders of FONG'S TECHNICAL SERVICES PRIVATE LIMITED are hereby sd-
Do 5 sl G, Semr Evgtary Griin || | caled upon to submita proof o their daims, on or before 14th day of November, 2025,
st Akitiare of Special Elg ikl ik Foase refer Taron || | 10 the liquidator at the address mentioned against ftem 7 Aoy Jah
Dricumant oy datads n IREDE wmbmte The financial ceditors shall submit thei proof o laims by elecironic means only. All Date : October 18, 2025 _Ajay Jain
B 710305 T 0305 other submit the proof of ciaims in person, by post or by electronic : A Chairman-IDC
z 7 E T N oler s Place : Mumbai (DIN: 00685236)
Diudictr i Aeblarn ol Docimmts Plasass raber Tarsder fraise of f claim shall
2 D Name and Signature of the Liquidator:
Date: 18.10.2025
Place: New Delni
Sd-
FATFIE] (PAWAN KUMAR AGARWAL)
YTEC) Regn No.: IBBI/IPA-001/IP-P00852/2017-2018/11435.
ST AFANo.: Valid upto: 31 December 2026

Consolidated
Q2FY26
Performance

f Indusind Bank

Unaudited Financial Results for the quarte

Q2FY26 FINANCIAL HIGHLIGHTS

ear ended September 30, 2025

Scan here to view

Net Interest Income

at
? 4,409 Crores

CRAR at

17.10%

GNPA at

3.60%

NNPA at

Consolidated Standalone
Particulars Quarterended | Half-year ended | Quarter ended Quarterended | Half-yearended | Quarter ended
30.09.2025 30.09.2025 30.09.2024 30.09.2025 30.09.2025 30.09.2024
(unaudited) (unaudited) (unaudited) (unaudited) (unaudited) i
Total income from operations 1325991 2768071 1487125 1325659 2767671 1487018
Net Profit / (Loss) for the period
(before tax, exceptional and /or extraordinary items) (58385) 22348 177973 (59438) 32000 177167
Net Profit / (Loss) for the period before tax
(after exceptional and /or extraordinary items) (58385) 22348 177973 (59438) 32000 177167
st s/ (e e e fitarzs (43688) 16719 133129 (44479) 23946 132545
(after exceptional and/or extraordinary items)
Equity Share Capital 77908 77908 77899 77908 77908 77899
Reserves (excluding Revaluation Reserve as shown 6376692 6376692 6213356 6342381 6342381 6172310

in the Audited Balance Sheet of the previous year)

(As at 31.03.2025)

(As at 31.03.2025)

(As at 31.03.2024)

(As at 31.03.2025)

(As at 31.03.2025)

(As at 31.03.2024)

Earnings Per Share (of Rs.10 each) (for continuing
and discontinued operations) (not annualised)

Basic (5.61) PAIS) 17.09 (5.71) 3.07 17.02
Diluted (5.61) 215 17.08 (5.71) 3.07 17.00
Net Worth 6252399 6252399 6388754 6234894 6234894 6351505
Outstanding Redeemable Preference Shares - - - - - -
Capital Redemption Reserve - - - - - -
Debt Equity Ratio 0.50 0.50 0.53 0.50 0.50 0.54
Total Debt to Total Assets 0.09 0.09 0.08 0.09 0.09 0.08

1.04%

Net Profit for H1FY26

? 1 67 Crores

Note:

1. Theaboveisan extract of the detailed format of Quarterly / Annual Financial Results filed with the Stock Exchange under Regulation 33 of the SEBI (Listing and Other Disclosure
Requirements) Regulations, 2015. The full format of the Quarterly Financial Results are available on the Stock Exchange websites (www.bseindia.com and www.nseindia.com)

and Bank website www.indusind.com.

2. Information relating to Total Comprehensive Income and Other Comprehensive Incomeare not furnished as Ind ASis not yet made applicable to banks.

Mumbai
October 18, 2025

CIN: L65191PN1994PLC076333 | Regd. Office: 2401, Gen. Thimmayya Road, Cantonment, Pune - 411 001.1 Corporate Office: 8" Floor, Tower 1, One World Centre,
), Mumbai - 400 013.

841, S. B. Marg, Prabhadevi (W

Managing Director & CEO

Rajiv Anand
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